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In the Court of Executive Magistrate, Anni, District Kullu, H.P.
Ram Krishan .. Applicant.
Versus
General Public .. Respondent.
Subject.—Notice under section 13(3) of Birth & Death Registration Act, 1969.

Sh. Ram Krishan s/o Sh. Alam Chand, r/o Village Juhad, P.O. Duhad, Tehsil Anni, District
Kullu, H.P. has moved an application through the office of District Registrar (B&D)-cum-Chief
Medical Officer Kullu, Distt. Kullu H.P. accompanying with an affidavit stating that the birth event
of his daughter Savitri Kumari born on 13-07-2017 has not been entered in the record of Gram
Panchayat GP Fanouti.

Hence, the general public is hereby made aware through this notice that if any person or
relatives have any objection regarding entering birth event of the applicant's daughter
Savitri Kumari born on 13-07-2017 in the Panchayat record of Gram Panchayat Fanouti,
he/she/they may file his/her/their objection on or before 04-01-2026, before this court. In case of
non-filing of any objection, the ex-parte order will be passed.

Given under my seal and signature on this 4th of December, 2025.
Seal. Sd/-

Executive Magistrate,
Anni, District Kullu, H.P.



In the Court of Sh. Nishant Kumar, H.A.s., Marriage Officer-cum-Sub-Divisional
Magistrate, Kullu, District Kullu (H.P.)

1. Eenam Kumar s/o Late Sh. Karam Singh, r/o Village Kharotal, P.O. Shirar, Tehsil and
Distt. Kullu (H.P.).

2. Franca Medioli d/o Sh. Saulle Dedioli, r/o Via Ventiquattro Maggio 25-Staircase
B-Apartment-2 Municipality of Verona Italy, Italian National. .Applicants.

Versus
General Public

Subject.—Proclamation for the registration of marriage under section 11 of Special Marriage
Act, 1954.

Eenam Kumar and Franca Medioli have filed an application alongwith affidavits in the
court of undersigned under section 11 of Special Marriage Act, 1954 that presently they are
unmarried and they want to get their marriage registered under the Act ibid.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 03-01-2026. The objection received after 03-01-2026 will not be entertained and
marriage will be registered accordingly.

Issued today on 04-12-2025 under my hand and seal of the court.
Seal. NISHANT KUMAR, HAS,

Marriage Officer-cum-Sub-Divisional Magistrate,
Kullu, District Kullu (H.P.).

In the Court of Special Marriage Officer-cum-Sub-Divisional Magistrate,
Manali, District Kullu (H.P.)

1. Sh. Rajan Kumar s/o Sh. Bir Singh, r/o behind Petrol Pump village Jharag, (Aleo) P.O.
and Tehsil Manali, District Kullu, H.P.

2.  Ms. Kanika Mehra d/o Sh. Hemraj Mehra, r/o Ward No. 2, Manali, Tehsil Manali,
District Kullu, H.P.

Versus
General Public

Subject.—Notice under Special Marriage Act.



Sh. Rajan Kumar s/o Sh. Bir Singh, r/o behind Petrol Pump village Jharag, (Aleo) P.O. and
Tehsil Manali, District Kullu, H.P. and Ms. Kanika Mehra d/o Sh. Hemraj Mehra, r/o Ward No. 2,
Manali, Tehsil Manali, District Kullu, H.P. have filed an application alongwith the affidavits in the
court of the undersigned stating therein that they have solemnized their marriage on 17-10-2025,
and requested to registered the same under Special Marriage Act, before taking further action in the
said application, objection from the general public are invited for the registration of this marriage
through this notice, that if anyone has any objection regarding the registration of this marriage
under Special Marriage Registration Act, they can file their objection personally or in writing
before the court of the undersigned within 30 days from the publication of this notice

Issued under my hand and seal of the court today on 1st December, 2025.

Seal. Sd/-
(RAMAN KUMAR SHARMA),

Marriage Officer-cum-SDM,

Manali, District Kullu (H.P.).




